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Death of workers cleaning septic tanks
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SHRI RAMKUMAR VERMA (Rajasthan): Sir, I associate myself with the 1ssue
raised by the hon Member.

SHRIMATI SAMPATIYA UIKEY {Madhya Pradesh): Sir, I also associate myself
with the issue raised by the hon. Member.

SHRIMATI JHARNA DAS BAIDYA (Tripura): Sir, I also associate myself with
the 1ssue raised by the hon. Member.

SHRIMATI SAROINI HEMBRAM (Odisha): Sir, 1 also associate mysell with
the issue raised by the hon. Member

SHRIMATI ROOPA GANGULY (Nominated): Sir, I also associate mysell with
the 1ssue raised by the hon. Member

SHRI MD. NADIMUL HAQUE (West Bengal): Sir, I also associate myself with
the issue raised by the hon. Member

DR. AMEE YAINIK {(Gujarat): Sir, [ also associate mysell with the issue raised
by the hon. Member.

DR. L. HANUMANTHAIAH (Kamataka): Sir, I also associate mysell with the

1ssue raised by the hon. Member.

SHRIMATI WANSUK SYIEM (Meghalaya): Sir, 1 also associate myself with
the 1ssue raised by the hon. Member.

SHRI K.G. KENYE (Nagaland): Sir, I also associate myself with the issue raised
by the hon. Member.

SHRI SANIJAY SINGH (NCT of Delhi): Sir, I also associate mysell with the

issue raised by the hon. Member.

SHRI SUSHIL KUMAR GUPTA (NCT of Delhi): Sir, I also associate myself
with the issue raised by the hon. Member.
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SHRI NARAIN DASS GUPTA (NCT of Delhi): Sir, I also associate myself with
the 1ssue raised by the hon. Member.

SHRI ASHOK SIDDHARTH (Uttar Pradesh): Sir, 1 also associate mysell with
the issue raised by the hon. Member.

PROF. MANOJ KUMAR ITHA (Bihar): Sir, I also associate myself with the

issue raised by the hon. Member

SHRI KAMAKHYA PRASAD TASA (Assam): Sir, I also associate myself with
the 1ssue raised by the hon. Member

SHRI VINAY DINU TENDULKAR (Goa): Sir, I also associate myself with the

issue raised by the hon. Member

SHRI SHAMSHER SINGH MANHAS (Jammu and Kashmir): Sir, T also associate
myself with the issue raised by the hon. Member.

SHRIMATI JAYA BACHCHAN (Uttar Pradesh): Sir, I also associate myself with
the issue raised by the hon. Member.

SHRI JAVED ALI KHAN (Uttar Pradesh): Sir, I also associate myself with the

1ssue raised by the hon. Member.

SHRI RAVI PRAKASH VERMA (Uttar Pradesh): Sir, 1 also associate myself
with the issue raised by the hon. Member.

SHRIMATI SHANTA CHHETRI (West Bengal): Sir, [ also associate myself with
the issue raised by the hon. Member

SHRI VISHAMBHAR PRASAD NISHAD (Uttar Pradesh): Sir, I also associate
myself with the issue raised by the hon Member.

MR. CHAIRMAN: Now, Shri Mahesh Poddar, not here. Next, Shri Prasanna
Acharya.

Rebate on the sale of handloom products

SHRI PRASANNA ACHARYA (Odisha): Sir, this 1s regarding the plight of the
weavers of the country, particularly of Odisha. Sir, as you know, next to agriculture,
it is the handloom sector in the rural areas which provides maximum opportunities
for employment. In the Western region of Odisha, the tie-and-dye fabric which 1s
handwoven is very famous. What is happening of late is that this design is being
copied by the people against the GI Rules. It is printed in factories in large numbers



